
 

GOVERNMENT OF INDIA 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 

(DEPARTMENT OF PERSONNEL & TRAINING) 
 

RAJYA SABHA  

UNSTARRED QUESTION NO. 3964 

(TO BE ANSWERED ON 06.04.2023) 
 

TOTAL SANCTIONED STRENGTH OF INDIAN ADMINISTRATIVE SERVICE  
 

3964 SHRI SUSHIL KUMAR MODI:  
 

Will the PRIME MINISTER be pleased to state:  
 

(a)  total sanctioned strength of Indian Administrative Service (IAS) officers vis-a-vis the 

total in-person strength at present, cadre-wise, State-wise;  

(b)  total vacancies in direct recruitment posts and promotion posts, cadre-wise, State-wise;  

(c)  pending promotion quota IAS vacancies at present, State-wise;  

(d)  reasons for backlog in promotion quota vacancies in States;  

(e)  whether Government intends to deliberate with State Governments over expediting the 

filling up of these vacancies, if so, details thereof;  

(f)  details of recommendations submitted by Committee chaired by C. Chandramouli on IAS 

cadre strength; and  

(g)  whether Government plans on increasing the number of direct IAS recruits through Civil 

Services Examination? 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES 

AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE 

(DR. JITENDRA SINGH) 

 

(a) to (c):  State-wise/cadre-wise details are placed at Annexure-A. 

 
(d): Backlog in promotion quota vacancies in States is due to non-submission of necessary 

proposals by the State Governments, resulting in non-holding of Selection Committee meetings 

by UPSC. 

 

(e): The Central Government in consultation with UPSC on various occasions and at regular 

intervals, impresses upon the State Governments to expedite filling up of these vacancies. 

 

(f):  The said committee has recommended intake scenarios of Direct Recruit IAS officers on the 

basis of Civil Services Examination (CSE). 

 

(g):   No such proposal is presently under consideration. 

 

 

***** 

 

 

 



  

 

 
Annexure A 

 

 

    Details of total sanctioned strength of IAS officers and in-position as on 01.01.2022 

S.NO. Cadre Total 

Authorized 

Strength 

No. Of Officers 

In Position 

Vacancies 

(DR) 

1 Andhra Pradesh 239 197 29 

2 AGMUT 403 328 46 

3 Assam-Meghalaya 263 193 35 

4 Bihar 359 226 49 

5 Chhattisgarh 193 166 17 

6 Gujarat 313 261 39 

7 Haryana 215 178 22 

8 Himachal Pradesh 153 124 26 

9 Jammu & Kashmir 137 58 18 

10 Jharkhand 224 154 25 

11 Karnataka 314 272 29 

12 Kerala 231 148 35 

13 Madhya Pradesh 439 355 48 

14 Maharashtra 415 341 57 

15 Manipur  115 83 27 

16 Nagaland 94 58 29 

17 Odisha 248 185 30 

18 Punjab 231 193 28 

19 Rajasthan 313 261 45 

20 Sikkim 48 38 7 

21 Tamil Nadu 376 323 41 

22 Telangana 208 164 23 

23 Tripura 102 62 18 

24 Uttarakhand 126 90 13 

25 Uttar Pradesh 652 560 67 

26 West Bengal 378 299 47 

  TOTAL 6789 5317 850 

 

 

 

 

 

 

 

 

 

 


